
FACTSHEETin O.A. No. 776/2018, Ramchandra Chaurasia Vs State of
Jharkhand in light of Hon'ble NGT order dated 11.09.2019, O.A. No.
23/2017(EZ), Syed Arhad Nasar Vs Union of India & Oths. and O.A No.
373/2019, Pradeep Kumar Singh Vs state of Jharkhand

1. In-light of Hon'ble NGT order dated 11.09.2019, 4 member
Committee had been constituted by the NGT. The Committee
consists of the following members -

• Ministry of Environment, Forest and Climate Change.
Shri Rajeev Ranjan, Scientist '0'.

• Central Pollution Control Board.
Dr.(Mrs) Rita Saha,Scientist 'C'

• Jharkhand State Pollution Control Board.
Shri Ravindra Prasad, RO,Dumka

• Member for SEIAA/SEAC.
Dr. B.K.Tiwari, Member SEAC

The said Committee made a random visit to the crushing and
mining units on 10/10/2019 and 11/10/2019 and submitted the report
on 31.10.2019 to Jharkhand State Pollution Control Board (JSPCB).The
copy of the report is annexed asAnnexure 1.

2. The Committee has visited 21 nos. of Stone Crushing Units and 11
nos. of stone mining units and found lapses of various
Environmental Control Measures. JSPCB,vide letter no. B- 1331
dated 31.10.2019 and letter no. B- 1332 dated 31.10.2019 has
issued Show Cause Notice to all the defaulting mining and crushing
units respectively to appear on 05.11.2019 & 06.11.2019 and
environmental compensation have been imposed on the
defaulting units.

3. As per records provided,402 stone mines out of which 212 have
valid mining lease and 282 are non-operational ( as per DSR) in



whole of Sahibganj District. As per the records provided by
Department of Mines & Geology, Govt. of Jharkhand 272 nos. of
Stock license has been granted in whole of Sahibganj District
(Annexure 2).

4. As per the records available with JSPCB,111 nos. stone mining
units have applied for the grant of CTOout of which CTOhas been
granted to 87 units and 14 nos. of CTO has being rejected and 10
nos. are pending for consideration and grant of CTO. The test
reports are annexed asAnnexure 3.

5. As per the records available with JSPCB,508 nos. stone crusher
units have applied for the grant of CTOout of which CTOhas been
granted to 445 nos. and 24 nos. of CTO ha!tbeing rejected while
39 nos. are pending for consideration and the grant of CTO.The
test reports are annexed asAnnexure 4.

6. JSPCBvide notification no. 8-20, dated 30.08.2018 has directed
those units with production capacity more than 500 TPD, shall
install online PM10 analyzer with connectivity to JSPCBserver. The
units shall install online PM10 analyzer by 31.12.2019. This would
give a reliable data for PM10 around the units. Units who will not
confer to the standards would be closed down. The photocopy of
the sample reports is annexedasAnnexure 5. Approx. 50 nos. of
such units will be established in the District of Sahibganj which
will be a good number to evaluate the Air Quality Status.

7. The Inspection Committee constituted in light of Hon'ble NGTO.A.
No. 776/2018 has reported, the value of RSPM was 482.50
mlcrog/m" when the RDSwas installed within the premises of the
Crusher unit (or within 40 meters) and at the time of sampling the
unit was under operation and continuous power cut was reported
but as per the Environmental Protection Rules, 1986 Notification
No. G.S.R801(E)DATED31.12.1993 ForQuantitative Std. for SPM
(measured within Forty meters (40 meters) from a controlled



•
isolated as well as from a unit located as well as from a unit
located in a cluster should be lessthan 600mg/Nm3.( Annexure 6)

8. RegionalOfficer, Dumkahad carried out the Air Quality Monitoring
of Barharwa, Mahadevganj, Mirzachowki & Sakarigall Blocks of
District Sahebganj and the copy of the reports is annexed as
Annexure 7.

9. Further, in compliance of order of Hon'ble NGT a Special
Inspection Drive was launched by JSPCBin Sahebganj district.
During, the drive RegionalOfficer, Dumkaalong with the team had
inspected293 nos. of StoneCrushingUnits and StoneMining Units
between 11.11.2019 till 17.11.2019.The team found some lapses
of various Environmental Control Measures and Show Cause
Notice was issued for hearing on 15.11.2019, 16.11.2019 &
18.11.2019at JSPCB,HQ,Ranchi.

10.196 units have been imposed interim environmental
compensation for lapses in environmental compliances. A sum of
Rs.6,33,57,000 has been imposed by JSPCBon the Stone Mines
and Stone Crusher units out of which Rs. 2,36,25,000 was
imposed on 55 nos. of Stone Mines and Rs. 3,97,32,000 was
imposed on 141 nos. of StoneCrushers.( Annexure 8)

11.TheDistrict Mining Officer, Sahibganj,vide letter no. 1509,dated
14.11.2019 has informed that the District Task Force of which
RegionalOfficer, JSPCBDumka is also a member has demolished
and lodge F.I.R against 34 nos. of illegal crusher units found in
operation as per the inspection done on 05.05.2018 and has also
sealed, demolished and lodge F.I.R against 107 nos. of illegal
crusher units where the dealers have been indulged in illegal
storage, processingand dispatch of minerals. The mining dept. has
sealed, demolished and lodge F.I.R against 70 nos. of illegal
processing units (Stone Crushers) where the dealers have
indulged in illegal storage, processingand dispatch of minerals as



per the inspection done on 09.02.2018 and the list is annexed as
Annexure 9.

12.The mining dept. has sealed, demolished and lodge F.I.R against
47 nos. of illegal processing units (Stone Crushers) where the
dealers have been indulged in illegal storage, processing and
dispatch of minerals as per the inspection done on January'2019
and the list is annexed asAnnexure 10.

13.The maps prepared by Jharkhand Space Application Center (JSAC)
in consultation with JSPCBdepicting the distribution of Stone
mines & crushers in major Blocks, details of Panchyat-wise
population distribution and land-use land-cover map of Sahibganj
District are enclosed as Annexure 11.

14.CTOs have been granted to those units who have satisfactorily
complied Environmental Norms & where Ambient Air Quality
Report (AAQR) was found within the limit (Annexure 3 & 4). The
JSPCBis committed to enforce Environmental Compliances on all
Stone Mine & Crusherunits in the State of Jhakhand.
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(Raj~ Lodlan Bakshi)
Member Secretary
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